
NATIONAL COMI'ANY LAW TITIBUNAL
MUMBAI I]ENCH

cP(cAA)- 23 -24(MB) /2018

CORAN4 SHIiI B.S.V. PRAKASH KUMAR
MEMBER (J)

SIIRI IiA VIKUMAR DUITAISAMY
MEMBER (r)

ORDER SIIEI]]' OF ]'HE I{EAI{INC OIT MUMtsAI BENCIi OF THE NATIONAL
COMPANY LAW TRTBUNAL ON 0s.09.2018

NAME O1;'l-I-IE PARTIES: CP 23 - Reliance Money Solutions Pvt. Ltd
CI' 2.1 Rrlirrrrc Financial Ltd.

SECTION: 230-232 of Conrpar.rics Act, 2013.

0llDhlt

At roclr-rcst of the Petitiolrcr's CoLlnscl, list tiris mattcr'on 27.09.2018

RAVIKUMAI( DURAISAMY
Nlember (Tc.chnical)

ts.S.V. PRAKASH KUMAR
Menrber (Judicial)


